FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

_FOR THE ATTENTION OF THE CREDITORS OF Y M FOODWAYS PRIVATE LIMITED
' RELEVANT PARTICULARS

Name of corporate debtor

Y M FOODWAYS PRIVATE LIMITED

Date of incorporation of corporate debtor

03/11/2008

Authority under which corporate debtor is

| incorporated / registered

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor o
Address of the registered office and principal
office (it'any) of corporate debtor

ROC —New Delhi

U15203DL2008PTC 184621

‘Registered Office: B-14, Office No. 302A.

3rd Floor, Vikas Marg, Laxmi Nagar, New
Delhi-110092.

Insolvency commencement date in respect of
corporate debtor

Estimated date of closure of insolvehgyi
| resolution process

November 21, 2019

May 18. 2020

| Name and registration number of the insolvency

professional acting as interim resolution
professional

professional, as registered with the Board

Amit Kaushal
IP REGISTRATION No.- IBBI/IPA-002/IP-
NO00041/2016-2017/10080

Delhi- 110024

Email id- aka_pcs@yahoo.com

Address and e-mail to be used for
correspondence with the interim resolution
professional

IRP- Amit Kaushal

A-62, Basement, Defence Colony, New
Delhi- 110024

Email id- cirp.ymfi@gmail.com

11.

Last date for submission of claims

05" December, 2019

12

Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by
the interim resolution professional

Not Applicable

3. | Names of lﬁsolvency Professionals identified to

act as Authorised Representative of creditors in
a class (Three names for each class)

(b) Details of authorized representatives
cre available at:

Weblink: https://ibbi.gov.in/download
Physical Address:A-62, Basement, Defence
Colony, New Delhi- 110024




Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Y M Foodways Private
Limited on November 21, 2019.

The creditors of Y M Foodways Private Limited, are hereby called upon to submit their
claims with proof on or before December 05, 2019 to the interim resolution professional at

the address mentioned against entry No.10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorized representative from among the three insolvency professionals listed
against entry No.13 to act as authorized representative of the class in Form CA.:-NOT
APPLICABLE

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of Interim Resolution Professional

Amit Kaushal

Date: November 22, 2019
Place: New Delhi
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<%~ SHREYANS INDUSTRIES LIMITED
CIN: L1T116PRIOTEPLCDOESSE
Ragd Oifioe: Village Bholapur, P 0. Sshabena

PUBLIC NOTICE
General public is hereby informed that our client, Mis. Muthoot Finance Ltd. (GSTIN 32AABCT0343B1Z7), Registered Office: |
2nd Floor, Muthoot Chambers, Banerl Road, Kochi - 682018, Kerala, India CIN: L&5310KL1%8TPLCO11300,
Ph: +91 464-2306478, 2394712, Fax: +91 484-2306506, mails@muthootgroup.com, www.muthootfinance.com is conducting |
Auction of ormaments (MPA accounts for the period wp fo 30.00.2018), pledged in ifs favour, by the defaulting Bomowers, as :Ietailef:i'
hereundar, All those inarasted may participate.

Date of Auction: 29,11.2019

Bhopal-Hamidia Road: MHP-5 MESL-GBT0, Y070, TOT1, 15556, 15831, 15966, 15967, 16125, MUL-14T, 509, 1063, 1066, 1103,
1138, 1144, 1152, 1174, 1198, 1200, 1216, 1257, 1295, 1296, 1313, 1318, 1345, 1352, 1358, 1373, 1452, 1464, 1529, 1535, 1543,

Chamdigarh Hesd, L udkisns 141 130
Tal: #07 161- 2605270, S8 TENDOR4E
Emall: albpdihinyamagssep omm
Wiiliaiin: wees) B apasigebup cam

COMPANY NOTICE
& nersby given hal the Tosoweng
share Cartificatels] issued by the Company
ane sfalad o have Dean 1081 of misscel
and Regiziared Holder thereof has applied
for the issue of duplicate cerfificaies

Chopper scam: Not going to run

- . o |["== [Faielg] Dspetve TR | (1544, 1562, 1585, 1622, 1626, 1641, 1651, 1652, 1683, 1696, 1701, 1702, 1750, 1770, 1786, 1688, 1961, Bhopal-T.T. Nagar:|

MO0 ;2_55:5; Q4147 §|' IR5001-13 5000 oeooonl | MSL-15815, 15887, MUL-265, 284, 393, 653, MWS-92, 150, 172, 177, 178, 197, 205, 236, 237, 239, 240, 243, 249, 252, 254, 2?1."

awa 1 an e al Sa S a u url DEALERS| 273, 277, 302, 321,323, 351, 357, 358, 372, 381, 421, 431, 433, 447, 468, 460, 482, 4B4, 498, 501, 502, 534, 600, 664, 677, 685, |
y ) AL . | 692, 776, 802, 810, B14, 839, 947, 977, Bhopal-Hoshangabad: MAL-419, 463, MSL-15285, MUL-637, 791, 927, 928, 985, 969, |

€ public s haraty Warmed auinst prchasng | | 100z, 1071, 1078, 1094, 1114, 1180, 1185, 1219, 1220, 1278, 1280, 1297, 1318, 1324, 1325, 1326, 1360, 1365, 1404, 1435, 1444,

PRESS TRUST OF INDIA
New Delhi, November 22

BUSINESSMAN RATUL PURI,
nephew of Madhya Pradesh
chief minister Kamal Nath,
told a Delhi court on Friday
that he was not going to run
awayif granted bail inamoney
laundering case related to the
VVIP chopper scam.

Puri sought bail from the
court saying he was not an
accused in the predicate offence,
lodged by the CBI based on
which the Enforcement Direc-
torate lodged the present case.

Senior advocate Vikas

Pahwa,appearing for Puri, told

Special Judge Arvind Kumar
that he was not a director or a
shareholder, directly or indi-
rectly, of the nine companies
where the money has gone
according to the ED complaint.

“I (Puri) have not received

Ratul Puri

the proceeds of crime,I cannot
be tried in this case at all,” the
counsel told the court.

Senior advocate Sidharth
Luthra,alsoappearing for Puri,
told the court that he cannot
be kept injail forever.

“I(Puri)am not going torun
away if granted the bail. I can-
not be kept in jail forever. Bail
istheruleandjailis exception,’
he told the court.

The ED had arrested Purion
September4 inthe caseand he

is currentlyin judicial custody.

“I (Puri) will be an accused
in this case only when money
related to AgustaWestland
comes to my account...If they
(ED) are unable to prove this,
then the complaint goes.I am
not the accused in the predi-
cate offence. There is no direct
evidence to show that I have
received the money.

“We are dealing with
amountsand theaccounts.The
complaint has been filed and
the agency knows that it does
not have evidence against me
and which is why they have
said that the investigation is

going on,” Pahwa said.

“I(Puri)am not the director
orshareholder of the nine com-
panies, directly or indirectly,
where the money has gone
accordingtothe ED complaint.
I have not received the pro-
ceeds of crime,I cannotbe tried

in this case at all,’he added.

The court will further hear
the matter on November 25.

Puri moved the bail plea
through advocate Vijay Agar-
wal,saying hewas not required
for further investigation and
no purpose will be served by
keeping him in custody.

The Enforcement Direc-
torate recently filed a supple-
mentary Prosecution Com-
plaint against Ratul Puri and
Jaspreet Ahuja in the ¥3,600-
crore AgustaWestland VVIP
chopper deal case.

In January 2014, India had
scrapped a contract with Fin-
meccanica's British subsidiary,
AgustaWestland, for supplying
12 VVIPchopperstotheIndian
Air Force,overalleged breach of
contractual obligations and
charges of kickbacks worth
X423 crore being paid to
secure the deal.

BJP member pitches for making cleanliness fundamental duty

PRESS TRUST OF INDIA
New Delhi, November 22

BJP MEMBER PRABHAT Jhaon
Fridaybroughta private mem-
ber’s constitutional amend-
ment bill in Rajya Sabha to
make cleanliness and sanita-
tion a fundamental duty.

However,discussiononthe listed as of now. : i ! ENTREPRENEURSMIP| | vanue. No fusther notices shall be issued in this respect.
bill remained inconclusive as Jha said the country has | | B e e it atus s et e e Patons A otumlan rromae sl | [owe:zstizore  AAY RUAR SRS Kohll & Sobti, Advocates, A 594, First Floor, Lajpat Nagar-Il, New Delhi - 110024
Urban Development Minister =~ become open defecation free | | Mr. Rama Shanker Agarwal, Mrs. Usha Gayal, M's Rama Shanker Agarwal & Co. & Mr. Bhagwan H"/ b CIb: 08260871) | Note: Customers can release theikgpiedged omaments bafore the scheduled auction date, against payment of dues of our client.
Hardeep Puriwouldreplynext  and thecredit forachievingthe | | o oo campans o e taken & loan by sscuring the elow Immevable properties / Customer can also contact EmaNQ; adstigndelhi@muthooigroup.com or Call at 7834886464, 7994452451
week. No member expressed milestone should go to Prime 'D'E:rlll:-:::'nr.narg-! s having & valld and legal charge agaiirlsrme below menfoned immovatie properies : =T ; \ R A
reservationagainstoropposed  Minister Narendra Modi as he e ey | Bt B e \Dﬂ TR ELAH R BRI
the bill. worked tIICICSSIY towards the Transfarar any caher dealings with the belcwimmaovable proparties, (Under Regulation 6 of the Insolvency and Bankruptcy Board of India {Drder Regulation & of the Insolvency and Bankruptcy Board of India

Moving the Constitution
(Amendment) Bill, 2017
(amendment of article 51A),
which dealswith fundamental
duties of citizens,Jha said there

R . 4) Offica Mo, 8 & 3 Upper Ground Floor, situated at Plot Mo.2, Vishkarma Plaza, Sector-168, ; : 5 i | 2| Date of incorparation of Corporate Deator 2ENH2000
was a need to expand cleanli-  lessercases of diarrhoea. P1. Deen Dayal Upsdnayay, Puram Avas Vikas Colony, Sikandars, Agra, Uttar Pradesh. R LA U N Sprade Dolecis A= e g P e e RoC-Delhi
ness drive in the CountrY. “Over three lakh lives are 5] Housa Mo, F-615, MNC Mo, J2AF-60Z, Kamia Nagar, Haripareal Ward, Agra, Uttar Pradash INCOpara regeEieras " lincaroorated -rf&giﬁrﬁfllﬂ v
« Co. . For TATA CAPITAL HOUSING FINANCE LIMITED 4. | Corporate idertity No. | Limited Liabiity (US2030L 2008FTC1R4E29 . z - —
Swachh Bharat mission being saved everyyeardue to | | pare . 25.11.2018 Sd- Idanéfication No. of comorate dablor |4 'E]rfrﬁralf SO l'"_;eil'- Dlgj'“'r-!-' U134120L2003PTC 119541
_ : : 5| Address of the ragistered offica and principal | Registered] Office : B-14, Dfics No, 3024, B -
should be a part of the funda PLACE : AGRA Authorised Officer Cfion o o) o EE{FDWE e S o iy byl idin 5. [Adoress of the regstered office and pincpal | C-20, Feam Dull Enclave, Utiam Nagar,

mental duties and for that
there is a need to amend the

3 7. |Estmated date of chosure of insolvency resoluicn [May 18, 2020 | 7. |Estimated date of clsure of insohvency resciutan | 13-May-2020
_ Form Na. INC-28 _ POSSESSION NOTICE FOR IMMOVABLE PROPERTIES procass ! iz : process
J[;L.lﬁll-iniD_Jr_::!:-hl-:lh?énlt::hﬂ‘lilmmfr:mr-]l |u|:|.1[‘|4::; (Under Rule 8(1) Security Interest Enforcement Rule 2002) 5 |Mame and Registration number of the insolvency |Amit Kaushal B. |Name and Regeirafion numbsar of the insohvancy %?Hgﬂﬁgp{':h: R ok e
eiored affes ol o compay s ane s maminr Bels| | WWHETE a5 the Authorised Officer of Union Bank Of India under the Securitization and Reconstruction of profassicnal acing asinberimresolution professional |IP Regltration No.|BBYIPA-002/IP-NODO4Y) | | |professional actingas enm resoluion professianal | HBHIPA-LHTP-TLUSA L2l /24t
g b s Financial Assets and Enforcement Security Interest Act 2002 {Act 54 of 2002) and in exercise of power - : — : {2016-2017/10060 g :Ldﬂass ind errraJ af u-:i I|:r':nalr-.hn:hresb:h:.r 3-1 G-1113 !3_n:|1u1r_ﬂ |1=_b|:||:r. Mahiya Nager,
In the matter of sub-section (4) of Section I3 of | [CONferred under section 13 (12) read with rule 3 of the security interest (Enforcement ) Rule 2002, 9 | Address and email of the intesim resalution |A-62, Basement, Defence Calany, prosessianal, a5 regabered Wilh he boan hﬁﬂ_ﬂﬁ-ﬁjl-" T
Companies Act, 2003 and clause (a) of isseued Demand Notices Calling Upon the Borrower (s) mentioned below to repay the amount | prolessional, as registered with the boand New Dele 110024 . Email : casanjaysataifgmar.com
sub-rube (5) of rule 30 of the Rules, 2014 mentioned in the Demand Notices within 60 Days f rom the date of receipt of the Said notices. Email : aka_pes@yahoo.com |t0.| Address and e-mail o be used for corraspondence | G-1172, Graund Flacr, Malviya Nagar,
— The Borrowers (8) having Falled to repay the amounts, notice is hereby given to borrower () and the pubdlic in 10| Address and e-ma to be used for comespendence | IRP- Amit Kaushal with the intesim resalufion professional W Deglni- 110017
In the matser of FLYBOY AVIATON PRIVATE LINITED| |general that the undersigned has taken Possession of the property described herein below in exercise of powers | with e nlerim resoklion probessional A-52. Basemanl, Dafenca Calany, Mew Email : cirphbepi@gmad.com
:;IE:EE."[:HN::E:;:L:IIII"I"A[:;‘.ml A0ALH ND.-To, RIHEFRLFUR) | conferred on him/her under section 13(4) of the Sald Act read with rule B of the Said rule on the dates mentionad Deedhi-110024 Email: cirp.ymig@gmad com {11 | Last date for submission of daims -Dec-2018
il B o hrknsar] ?FJDE t8) i - o R . R : j 1. | Last date for subenissian of claims | 5th Decamber, 2013 {12.[Classas :TIIE.I"D_JI:.'IH.'H_E- i any, u'r;!Er_E'aJﬁ (oh o Sub= | Mot Applicabie
R s 'I"' | T8 EOrToWWer [ 5 ) IN partcutar and tha pubic in genaral |s narn :"'i.'i-l'.l 1oned Mo 1o daal winit iNe propary and iy 1z | Classes of crediars, if ary, under daise (b of sub- | Kot Apobcable .E.E:-G'.-mlﬁr"l. 'EEWFE'| FEceriamed by the mienm
H::ii::r:::'kf:__:n_ﬂ:::; ?:"::all::‘:hafé:'f:rrtﬁ_:i':fﬁ':: dealings with the proparty will ba subject to the t'.h.'_'lrlgu of Union Bank Of India for the amount mantionsd balow fse-:ﬁ.::r. A} of sectian g?’asmmmﬂ _r,!l.-'j-E:n:Eﬁrr_ i resoluticn prafesgianal
:ﬁ rnr-linl ol H:I-;;:ninl.u::_.i'ﬂi]-lf.fk"'ﬁ el o [the Borrower's attention I8 invited 1o the provision of sub saction 13(8) ol tha Act, in respact of ime available 1o rasolution profassional 113, [Names of insclvency prafiessionals Menlfied ko acl | Nl Applcatle

alteranian of che Memprandum of hueciztien of the Comparny in
ferme al the speciad resalution pased at the Eatra ardimary|
general mesting heM en 30° Dunabeer, E0I9 o enzile the|
sampany le change 1ts Aegarered Offios from “KCT of Delhi® pa
“JaatenfHarpam™

Ay ptaiom i iere it el i i figcid 1, Che § gt i ; availabie at Defence Colony, New Delhi- 110024 | Matica is haraby givan that the Mational Company Law Tribunal Mew Delti Banch || has ardered tha
chanpe of the regiciersd aflice of the compasy may defiver sgher] Borrower-Mr. EBI‘L]BB":' Ehﬂhﬁrﬂ Slo 02.09.2018 All thE[ FrH!‘t and i]ﬂrl:ﬂl |.-.|‘! a fEE‘.ldEnllﬂI e -III : ‘:-. et e - e rl:.::': E .EI' iy — | .-..:.:I I 15 F:;t'lr g“larr i -E o E'-HF'E_III.I' win -LE'IE EA o5 ar :

: F P | : i " : : Matica &= heraby givan thal the Nafional Company Law Tritunal hes ordered the commencement af a | | commencemend of & comporate insahency resoldion process of the Harlsh Bakers and Confectioners
an ihe Hl:rl..zl gorual (wewmcagwin) by filing irvesser| | late Rajendra Singh Shakya, Mr. Anil|Rs. i'li.”.ﬂ-g-ﬂ?v construction comprised in House No. 743, MIG, corporate nsovency reschution grocess ofthe Y MFoodways Private Limitad on November21, 2019 Private Limited on 15-Novambar-2019 [Order racaivad on 20-Now-2018)
L L bk delreared o Aeied i i + et v L] B . I ¥ ¥
:::rpal"ﬂ.':xlfmt‘;::i::'F;’"I!Iﬂr.tltr *:4|I|:E:';T‘Eil:'3l'h'5 g:::y: El’ﬂﬂ:::::]i E;:z?dr:ﬁusl?g: [jr?,frr?:g sector-14, Awas Vikas Colony, 3 Slkandra Agra- The craditoes of Y M Foodways Private Limited, ane heraby called upan to submit their claims with proof | | The creditars of Harish Bakers and Confectioners Private Limited, are hereby cabied upen o submil
rature ol higher steres) and grounds of eppasitian o the) ey " } - .| 262007 Uttar Emd?Sh admeasuring about -E_TE' 1_3 on ar before December 05, 2019 |o the inberim resaiulion professional al the address menfioned against | | therr claims with proaf on or before 04-Dacembear-2019 to the inferim rasclufion profassional at the
Kepianal Director at the zédres B.] Wing, Ind Flaor,| Rajendra Singh Shakya, Rio House| 21.11.2019 |sg mirs. sta nding in the name of Mrs. Munni Dewi, andrass manfioned againstaning Mo, 10,

Faryararan Bhawas, (60 Complex, Res Delki — 110003 within
leurtesa daryt al the gate al peblicanion al ehas nabce wth a cepy|
tn the applicaes company an its mgstered allice at 1he agdres|
sientisned elos: L-194, ROAD HOL-70 HAHERALFRR EXTENSION|
HE'W DELHI-| 13037

Flape: Hew Dehi; Date: 21-Hew-2019

For and an behall of the kgplicant | | Vikas Colony, Sikandra Agra-282007 Possession - Symbolic Submission of false or miseading proofs of elaim shall attract penalties, | Bubmissicn of false or miskeading proofs of claim shall attract penalties. . Sll-
FLYBOY aviaTion PvT. LD | |Uttar Pradesh S~ _ ~ Sanjay Sahni
Amit Kaushal Interdim Resclution Professional of

-
Director {¥arun Subag) DIN; 12401951 |

Constitution,” he said in the
Upper House.

He said it was important to
make citizens aware of their
responsibilities towards main-
taining cleanliness not only in
theirhomesbut outside aswell.

The Constitution already
has 11 fundamental duties

mission.

Hesaid that over 10 crore toi-
letshavebeen constructedin the
countrysofarunderthe Swachh
Bharat Mission which hasled to

less prevalence of this disease,’
he claimed.

Jha cited examples of

TATA CAPITAL HOUSING FINANCE LIMITED

Registerad Address; 11th Floor, Tower A, Peninsulaa Business Park,
Ganpatrao Kadam Marg, Lower Parel, Mumbal 400013

UBLIC NOTIC

We, Tata Capital Housing Finance Limited, registened with Mational Housing Bank, having 15

L

TATA

‘Ward, Agra, Uttar Pradesh;

DESCRIPTION OF THE IMMOVABLE PROPERTIES
1) Housa Mo, 324 E- 767, (Upper Ground Floor, 173 share of land), Kamla Nagar, Hariparwal

2} Plot No.E-T6T, Magar Migam Mo 328E-767, (Lower Ground Floor & 1st Floor], Kamis
Magar, Hariparwat Ward, Agra, Utlar Pradesh;
J) PlotNo.11, Deep Nagar, Phase-1, Mouatza- Bodla, Tehsil & Disirick- Agra, Uitar Pradesh;

Mahatma Gandhi in creating
awareness about cleanliness in
the country.

Wmﬁ

(L) union Bank

redasm the sacured assals

Name & Address of the
Borrower & Guarantor

Pradesh

No. 743, Sector-14 Awas Vikas
Colony, Sikandra Agra-282007 Uttar

Guarantor-Gaya Prasad S/o Latoori,
EWS House No.905, Sec-6 D Awas

O, af Damand
Mollco & Amaunt,
Ot of Possession

anch=-E.

East:

Details of the Properties

Mr. Sanjeev Shakya & Mr. Anil Shakya bounded On
the north: House No. 744, Sector-14 bounded On
the South: 7.5 mir wide Road, bounded On the
9.00 mtr wide Road, bounded On the
West:House No. 742, Sector-14

Date: 21.11.2019, Place: Agra

Authorisad Dfﬂ:af\\

ALLAHABAD BANK

A tradition of trust

I.l-

son who hashave any clam regarding Tese
ey

DeCAR0N
Comp

BT

Place - Lindhiana
Date ; 22.11.18

ShouRd lodge SUch  Clam et
any within séven diyd rom Té dal
al this nolice, Taling what
Cay will procead 10 Esue upkcals shane
DA S
For Shigyans Industries Limited
Sdl-
Ruchita Vi
Company Secretary

Regional Director, Morthern Reglon, Mew Dedhi
In Bve matier of sub-saction (4) of Seclien 13 al

INNOVATION AND ENTREPRENEURSHIP

Form Mo, INC-26
(Pumumet o rule 30 of $e Companiss
{incorporation) Rules, 2014)

Before the Central Government

Companies Acl 2070 and cRauss (a) ol
sub-rule (5 5 of rule 30 of the Companias
{Incorporation)  Rules, 2014
AND
In the matter of UPES COUNCIL FOR

CN; U030 DLA0T 2NPLIIIEES |
having Iis Registered Office at

1445, 1467, 1470, 1534, 15237, 1567, 1598, 1616, 1726, Bhopal-Indrapuri: M3L-23817, 13740, 12013, 14413, 14434, 14561, 14712,
MUL-1688, 1694, 1704, 1730, 1832, 1840, 1853, 1856, 1860, 1878, 1909, 1915, 1917, 1926, 1936, 1975, 2015, 2038, 2061, 2133,
2141, 2158, 2200, 2210, 2241, 2247, 2248, 2249, 2250, 2252, 2260, 2278, 2285, 2325, Z329, 2340, 2345, 2356, 2373, 2386, 2368,
2403, 2415, 2418, 2441, 2442, 2452, 2453, 2456, 2466, 2480, 2408, 2502, 2503, 2504, 2530, 2531, 2548, 2561, 2568, 2570, 2562,
2603, L6306, 2647, 2666, 2684, £731. 703, 709, 2763, £rod, 2797, 2009, 2834, 2862, 1868, 2921, 2836, 2995, 3066, 3231,

Bhopal-Kolar Road: MUL-310, 679, 789, 801, 855, 870. 908, 938, 963, 972, 979, 992, 1

MWS-55, 67, 89, 136, 137, 224, Bhopal-Raisen Road:MUL-469, MWS-127, 144, 205, 244, 276, 344, 359, 481, 481, 500, 556, 575,
o7, 582, 594, 612, 717, 826, Bhopal-lmami Gate: MAL-334, 453, M5L-7548, MUL-310,
32, 233, 236, 262, 348, 357, 360, 368, 375, 385, 387, 393, 413, 429, 454, 464, 470, 475, 479, 480, 516, 523, 558, 584, 735, T42,

769, 771, Bhopal-Awadhpuri: MAL-628, M3L-5405, MUL-636, 958, 959, 1061, 1071, 1

1237, 1238, 1258, 1285, 1286, 1301, 1323, 1341, 1376, 1392, 1444, 1452, 1463, 1492, 1496, 1497, 1515, 1517, 1523, 1527, 1528,
1538, 1538, 1545, 1550, 1557, 1558, 1582, 1600, 1621, 1629, 1630, 1631, 1632, 1634, 1656, 1659, 1664, 1671, 1674, 1691, 1702
1733, 1749, 1774, 1827, 1836, 1850, MWS-20, 22, 39, 63. 69, 104, Bhopal-Arera Colony: MAL-62, MHL-54, MUL-854, 853, 914,

946, 949, 950, 852, 979, 1013, 1029, 1031, 1043, 1079, 1080, 1102, 1115, 1144, 1151, 1

1244, 1258, 1260, 1261, 1271, 1311, 1324, 1389, 1308, 1399, 1414, 1423, 1450, 1483, 1474, 1475, 1478, 1503, 1505, 1508, 1508,
1536, 1646, 1733, Bhopal-Ashoka Road: MGL-1624, MSL-12155, 12503, 12551, 12745, 12844, MUL-44, B36, 1598, 1918,

2002, 2004, 2008, 2031, 2045, 2055, 2066, 2074, 2085, 2125, 2150, 2162, 2174, 2166, 2

e

029, 1034. 1061, 1069, 1088, 1132, 1140,

e m e

MWS-123, 129, 133, 172, 166, 206, 21

114, 1118, 1137, 1130, 1155, 1175, 1176,

==z

176, 1185, 1188, 1203, 1219, 1225, 1243,

1983, |
189 2190, 2199 2206 2268 2269, ?31[I.‘I

2313, 2394, 2402, 2409, 2420, 2427, 2434, 2436, 2441, 2458, 2472, 2483, 2485, 2488, 2493, 2497, 2408, 2504, 2535, 2536, 2537, |
2547, 2574, 2577, 2582, 2593, 26035, 2618, 2642, 2675, 2678, 2601, 2705, 2719, 2730, 2744, 2766, 2772, 2773, 2774, 2782, EFEEI.!

212, FIRST FLOOR OKHLA INDUSTRIAL

ESTATE, PHASE [N, NEW DELHI-110020
wreer-upiplicant Company | Petitioner
NOTICE = hereby given o the General Public
frat the company  proposes fo make application
i the Candral Government under  secton 13 of
ihe Companies Adl, 2013 sesking confimmation of
alerabion of he Memorandum of Assocabon of
the Company in temms of the special  resolution
passed & the Exira Ordinary General Mesaling
netd on Wednesday, 200 November, 2019 o

snahle the ! o change its Regisiersd
office from 'Halim;ﬂapllar'l‘mry Dalhi™

e company may delver either an the MCA-21
portal {www.meca.govin) by filing Investor
complasnt form or cause o be debered or send

by mosiend posl of b | her obecions support-
E!.! by an a.‘ﬁtl:-ﬁ‘. staling the nvﬁlm of hal:ﬁ'ﬂr
nierest and grounds of opposdion o ha
Regional Direcior, Northem Region, Minisiry of
Corporate Affars, B-2 Wing, Jnd Floor, Pardd
Diown Dayal An ﬂiﬁ Bhawan, CGO Complex
New Dali- 110003 within Foudeen days from fhe
dain of publication of fis nolicn wilh a copy o
the applicant company al fis Regsterad Ofios
e andmess manlionsd bakoiy -
212 FIRST FLOOR OWHLA INDUSTRIAL
ESTATE, PHASE NI, NEW DELHI-110020
For & on bahalf ol Apoicant
UPES COUNCIL FOR INNCWATION AND

2790, 2804, 2824, 2825, 2829, 2833, 2839

2841, 2849, 2852, 2873, 2876, 2877, 2805, 2806, 2926, 2942, 2047, 2957, 2969, 3004,
3005, 3030, 3044, 3070, 3079, 3080, 30090, 3082, 3121, 3125, 3157, 3157, 3263, 3326, 3333, 3335, 3362, 3372, 3405, 3597, 3672, |

{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF Y M FOODWAYS PRIVATE LIMITED

3762, 3852, Bhopal-Kamla Nagar: MAL-1587, 1765, MUL-1652, 1734, 1741, 1796, 1872, 1974, 1975, 2085, 2086, 2098, 2131 i
21890, 2240, 2264, 2278, £311, 232, 2333, 2339, 2348, 2350, 2394, 2395, 2388, 2411, 2426, 2437, 2488, 2515, 2534, o617, £a74,
2580, 2628, 2629, 2664, 2680, 2745, 2787, 2706, 2824 2825 2841, 2B48, 2862 2917, 2042, 2074, 3001, 3015, 3110, 3146, 3148,
3266, 3272, 3324, 3333, 3351, 3356, 3373, 36T, 3478, 3483, 3402, 3494, 3498, 3500, 3539, 3570, 3572, A583, 3724, 3767, 3617
3834, 3871, 3876, 4043, 4091, Bhopal-Karond Chauraha: MAL-1254, MSL-B950, MUL-B57, 1022, 1554, 15583, 1594, 1593
1632, 1652, 1654, 1656, 1658, 1679, 1663, 1684, 1712, MWS-T1, 161, 226, 228, 220, 240, 274, 344, 414, 444 447 492 495, 529,
S48, 559, 576, 60T, 671, 681, 694, T01, 712, 718, 724, 745, 756, 806, 807, 812, B13, 833, 842, 844, B45, B46, 848, 858, BG4, 900,

0 e “State of Utarakhand”. | (977, 934, 985, 991, 996, 1051, 1052, 1087, 1107, 1150, 1157, 1177, 1180, 1204, 1255, 1290, 1294, 1354, 1366, 1381, 1400. 1408,
by 42 prpoued chingn o e Egsm;ﬁ;';n, 1454, 1455, 1533, 1536, 1555, 1598, 1610, 1669, 1789, 1801, 1830, 1842, 1853, 1878, 2060, 2062, 2096, Bhopal-Jahangirabad:

MAL-370, MSL-4882, 49497, 5063, MUL-6BY, 712, T16, 744, 77T, BEO, BBE, 901, 910, 954, 950, 9EE, 980, 1097, 1106, 1144, 1165,
1173, 1249, 1237, 1270, 131
Auction of SpuricusiLow purity ornaments, (Accounts for the period up o 30.04.2019)
Date of Auction: 29.11.2019
Bhopal-Hamidia Road: MAL-1247, 1661, MOL-6B5, MUL-200, 2319, 2638, 2724, 2732, 2733, 3046, Bhopal-T.T. Nagar: MAL-931,
MWS-1839, Bhopal-Kolar Road: MW3-115, Bhopal-Raisen Road: MSL-9696, Bhopal-Karond Chauraha: MUL-1830

The auctions m respect of the foan accounts shown under the branch head will be conduected at the respeclive branches

However, please note that in case the auction does not get completed on the given date(s), then n that event the auchion in respect |
thareto shall be conductedicontinued on 30* November, 2019 & 2 December, 2019 rezpectively at Muthoot Finance Ltd., |
" Floor, Plot No-T6, Sector-A, Scheme-13, MP Nagar Zone-ll, Bhopal, M.P - 462012 and further in case the saxd omaments are
stll not successfully auclioned on these dates then such auwction shall be continued on subseguent days thereafter, at this same |

1801

RELEVANT PARTICULARS

(Insolvency Resolution Pracess for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF HARSSH EAKERS AND CONFECTIONERS PRIVATE LIMITED
RELEVANT PARTICULARS

' | Name of Corporate Debtor
2. | Daba of mearporafion of Carporata Debdor

¥ M FOODWAYS PRIVATE LIMITED 1

|031r2008

Mame of Corporate Debtor

HARISH BAKERS AND CONFECTIONERS
PRIVATE LIMITED

. | Insclvency commencement dale in respect of
camperabe dablor

New Dilhi-110092
INovember 21, 2015

aflice (H any} of corparale debior

| 6. [Irsohency commenement date in respecl of

corporaie dabiar

New D 110059 _ _
15=Mavember 2019 {Order recamed on
20-Movember-2015)

13 |Mames of insolvancy professiorals dentded o ad

Mol Appicabla

|35 authoriged representative of creditors in @ class

ithrae names faraachclass)
14.{{a} Refevant forms and
1{b} Dedails af autharred represantalivas ane

grry Mo, 10,

The fingneial craditors shall submit their cleims with proof by efeciranic means only, AR athar craditors

| [a) Wb link: irfips iabi.gow n'hrm-'n:n'.\ﬂmrlﬁ'
() Physical Address

friry Subirmil S s with prosf n parsan, by paslar by alaclamc means.

A firancial credifor belonging to @ cdlass. as lsted against the entry Mo, 12, shall indicate s choios of
authorized rapresentative from amang the thrae nsalvency professionals isted aqaired entry Mo, 1340 act
as autharmad reprasantalive ol e oass in Fom G,

Diaba: 227172078

F’"::IEE' Maw Delhi

 ROT APPLICABLE

(14

A6 Basement,

a5 authorised Representatve of creditors in 3 class
{three namas for each class)

(a) Rabavant foms and
() Dalails of authonzed meprasernlalives an
Rvalank: &l

ia) Web ink: hn|:ﬁ:.;.1tb.g:u'.inl?ana'¢1ﬁnua|:°s.
(k) Mat Applicable

Intenm Rasalubon Professiona L/

aie; /221112019

| The linancal cradilors shall submil thesr claimes with prcal by elaclronic maans only, All olher credilors may
subemit the claims with proaf in person, by pastor by efecinanic means,
A firancial craditor belenging o a cass, &5 Sad against ha anby Mo, 12, shal indicate &5 chaica al
authorised rapresentatiie from amaong tha three insalvency professionals listed ageinst entry No. 13t ael
as authgrised represeniative afthe ofass [NA] in Form CA,

76 New Delhi

Harizh Bakers and Confectioners Private Limited
F-!Egislratnr ke BB PA-IZIEI1-'iF-FIII:3d1-E.':1?-1&-’1.‘16-12_

(A Govt. of India Undertaking)

| -(HE-AD OFFICE, 2. NETAJI SUBHAS ROAD, KOLKATA - 700001) Zonal Office: New Delhi

v
ZOSAR. Branch-1st Floor, V-23, Vibhuti Khand, Gomti Nagar, Lucknow-226010,

//;3) d@ 3t §5)¢T Bank of Baroda |3l

Notice

Ph. 0522-6677739/634/638, Email: armluc@bankofbaroda.co.in
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES = : . .
E-Auction Sale Notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and Sale notice for immovable perEftIES [s ee proviso Rule 8 {E}]
Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002. E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below mentioned immovable property/ies mﬁgl[?gtéiﬂnﬂzgﬁiﬂfﬂhp;};ﬁ?iéﬁfEli:nﬂeg:ll gﬁg?ﬂsgggi‘éﬂg:%ﬁﬁg%gfﬁﬁ”é}nﬁﬂ”gjéfaﬂnﬂg{ 15 that the below described immovable properties|
molrtgaged/charged/hypothecated/pledged to.the Secured“Cre.dltor (Allah:ibid Bf':\nk), th(.a c,z’onstru‘c‘:tlve/physwal pos_se;saon_mentloned below of which has been taken by thg Authorized morigaged a'::.ha?rg ed to the Secured Creditor, the Physical Possession of which has been taken by the Authorised Officer of Bank of Baroda as)
Officer of Allahabad Bank Secured Creditor, will be sold on “As is where is”, “As is what is”, and “Whatever there is” Basis on 30.12.2019, for recovery of amount as mentioned below, Secured Creditor, will be sold on "As is where is”, "As is what is”, and "Whatever there is" basis on 13.12.2019 for recovery of Bank's dues from
due tothe Secured Creditor from Borrowers, Guarantors and Mortgagors. The reserve price is mentioned below and the earnest money to be deposited is mentioned respectively. Borrowers and Guarantors io the Securad Creditor. The details are .;j’agm bed az below:
20 RO LM AR TO L0 R BB AR AT 202 Last Date of EMD/Document is 12.12.2019 upto 4.00 P.M.
' perty ysical Outstanding dues of Local . Name & Address of the Borrower! Description of the Property Reserve Price Account No. to | E-Auction
No. Borrower(s) Guarantor (s) Constructive Secured Debt | self Govt. and Govt Earnest Money Deposit i
Mort Possession n 2141 2019 Authoriies (ix) Guarantors & Date of Demand & _ Deposit EMD/BID Date &
ortgagor Sl etc.if any known to Bank Min Incremental Possession/Amount of Debt Bid Increase Amt. Time
0) i) (i) () ) i) i) Amount u . - . — - -
_ Borrower- M/s Avantika Foods, Add. Mati 1? Factory Land & Building at 1/3rd Part &|Rs. 1,21,29,000/-] Bank of Baroda No [13.12.2019
1.| M/s RS Metal Udyog | Mr. Rakesh Aggarwal |Residential Flat no.38-A, Ground Floor,| Constructive| ~ Rs-159.40 + Notknown | Rs.102.40 Lac Road, Safedababad, Distt. Barabanki-225001 fMinzumla of land Khasra/Plot No.-2 (0.266| s, 12 12.900/- Lien Alc No.
Proprietor Mr. Rakesh | Mr. Gaurav Aggarwal |DDA MIG Flat, Block-ED, Pitampura, piccoccion | Interest&other |4 o pony Rs.10.24 Lac (U.P) Hect) = 0.088 hect siuated at Village- Mini E' i II o 34300200000127 | g4:00 PM
Aggarwal Mrs Meena Aggarwal |New Delhi-110088; admeasuring expenses il Rs 050 Lac Partners: (1) Mr. Abhai Raj Singh, R/o|Safedabad, Pargana-Deva, Tehsil- Nawabgani, f"‘“";tm ;ﬁm I IFSC Code to
Branch: Trinagar, New (Mortgagor) T4sqmts realisation of o House No. 1/81, Vijyant Khand, Gomti Magar, [Barabanki, Owner: Mr. Abhai Raj Singh. ol i B BEARBOIVIBEHUT 03:00 PM
Delhi ’ Bank’s dues Lucknow-226010, (2) Smt. Neelima Singh|Boundary:- East: Land of Sanjai, West: Land (Pleasa read 0 as "zern”) :
Wio Mr. Abhai Raj Singh, R'o House No jof Bachan, North: Dammer Road, South: Land or pay
2. | M/s New Janta Store Mr. Dharmendra | All that part and parcel of property| Constructive| Rs-53.56 Lac Not known Rs.19.50 Lac ;{‘. Eﬁjlj 1"'.31?3!11 Khand, Gomti Nagar, Lucknow- fof Bachan. __ DI'dEl‘i: Eemqng Draft
i i Kati i hop no.D7, Priv : i : 2) Plant & Machinery. Rs. 12,86,200/- avonn
Proprietor Mr. Mrs. Jyoti Katiyal z;g};e?d Sﬁ:\ivgs CF)’Eri E)c()tn. o De?r:ie-! Possession | along with further| o 5o Rs.1.95 Lac B M AT ) ry 8 200 wAuthorised Officer.
Dharmendra Mr. Surender Kumar , , Interest till date of Rs.0.10 Lac P i Al Rs. 1,28,620/- "
. 110065; area 106.24 sqfts realization of 0. ossession Motice: 22.03.2016 i : Bank of Baroda
Branch: Green Park, (Mortgagor) ; Amount of Debt: Rs. 95,15,389/- + Interest Minimum Bid Ing payable at Lucknow
New Delhi Bank’s dues t+ w.e.f.01.12.2015 & other charges Amoust Rs. 10,000/~
expenses, etc
i : : : P || The terms & conditions of the sale are listed below, However for detailed terms & conditions of the sale, please refer to Bank of Baroda website www.bankofbaroda.com
3. | Mr. Ravi Arora & Mrs. Mortgagors: Entire Ground Floor without roof rights) - physical | Rs.39.27Lac | Not known Rs.27.00 Lac Terms & Conditions:- (1) The e-Auction is being proposed on the basis of "Physical Possession” on "As Is where is”, "As is what is”, and
Preeti Arora Mr. Ravi Arora & Mrs. |of built-up property 1n0.85, areal pycqqqgion | along with further| 4 0 gony Rs.2.70 Lac "Whatever there is" basis through website https:/iwww.bankeauctions.com and the buyers should ascertain the status of the Statutory dues and
Branch SAM, New Preeti Arora measuring 48sqmts in Rohini Interest till date of Rs.0.10 Lac encumbrance if any. (2) To the best of knowledge and information of the Authorised Officer, there is no encumbrance on any property. However, The
Delhi Guarantor: Residential Scheme Pocket-12, Sec-20, realization of intending bidder should make their own independent enguines regarding the encumbrances, fitle of properties put on auction and claims/right’dues
Mr.Vijay Arora | Rohini, New Delhi-110085 along with Bank’s dues + affecting the property, prior to submitting their bid. The property is being sold with the entire existing and future encumbrance whether known or
proportionate freehold rights of the land expenses, etc unknown to the Bank. The Authorised Officer/Secured Greditor shall not be responsible in any way for any third party claims/rights/dues.(3) It shall be
under the said property. the responsibility of the bidders to inspect and satisfy themselves about the assets and specification before submitting the bid. They can inspect the
. - , properties on 11.12.2019 from 11.00 am to 4.00 pm. For inspection of the properties the bidders can contact Z0SAR Branch, Lucknow Ph. No.
4 '\grsaA”'taKsaxe”Z’M“ y 'L\\A?tﬁgsagors' y E0°1%§6‘75/E:}1°02AU9 4911@05[]2 o || COnStTuCive |R3'37:§15f";ﬁ Not known Rs.30.00 Lac 0522-6677739/634/638. (4) Intending bidders shall hold a valid E-mail ID to access the Portal and register themselves for getting User 1D and
rageep Kumar & Mr. | Mrs. Anita Saxena, Mr. Dilshad Exin 4. Bil %p 4 Colony. Village| POSsession along with Turther| 4 the Bank Rs.3.00 Lac Password through https [iwww.bankeauctions.com frae of cost. The EMD shall be payable through NEFTIRTGS in Account mentioned as above or
Akshay Saxena Pradeep Kumar & Mr. | Dlishad Exin.1, Liishad Lolony, Village Interest till date of Rs.0.10 Lac by way of pay order/ DD favoring "Authorised Officer, Bank of Baroda" payable at Lucknow_(5) Any TDS/Taxes if applicable, will be borme by the
Branch Janakpuri, New |  Akshay Saxena | Jhilmil, Tahirpur, Shahadra, Delhi- realization of auction purchaser. (6) After Registration by the bidders in the website, the intending purchaser /bidder is required to get the copies of followin
Delhi 110095"admeasuring 51.09 sqmts Bank’s dues + documents uploaded in the website https:/www.bankeauctions.com before last date of submission of the bidis) viz. |} Copy of the NEFTIRTG
expenses, etc Challan or pay order/DD. i) Copy of PAN card, i} Proof ofidentification (KYC) viz. attested copy of Vioter ID card/Driving Licence/Passport etc. iv) Copy
: : - . : : of proof of address, without which the bid iz liable 1o be rejected. Upload declaration after signing. (7) The Interested bidders who require assistance in
5. M/s OrlenFAuto Mr. Harjeet _Smgh Bedi Ffr(r)]perty at71/ 13; El:oor W|Lhout roof/ter7r/a10e Physical Rs.430.14 Lac Not known Rs.90.00 Lac creating login ID and password, uploading data, submitting bid, training on e-bidding prﬂr:gss gtf:.. may contact Mis G1 India Pvt Ltd. Plot No. 301,
Industries  [Mr. Nirmal Singh Lamba rights at J-7/12C now known as J-7113, pccoccion | along with further| o 4o pank Rs.9.00 Lac Udyog Vihar Sector 2, Gurgaon, Help Line No. +91-124-4302020/21/22/23/24, Mr. Mithilesh Kumar, Mobile-T080804466, Ganesh Patel,
Proprietor Mr. Harjeet | ~Ms. Harwant Kaur | Rajouri Garden, New Delhi-110027; Interest till date of Rs.0.50 Lac Mobile-9821690968, Help Line email id — suppo ankeauctions.com (8) Only buyers holding valid User ID/Password shall be eligible for
Singh Bedi (Mortgagor) admeasuring 125sqmts realization of Ea rlicipating in the online e-auctioning process thrauF]h ttps:’'www.bankeauctions.com (9) The interested bidders who have submitted their EMD
Branch: SAM, New Delhi Bank’s dues + efore 4.00 P.M. on or before 12.12.2019 shall be ehgible for participating in the e-Auction. The e-Auction of above properties would be conducted
expenses, etc exactly on the scheduled dates & times as menitioned against the property by way of inter-se-bidding amongst the bidders, the bidder shall improve
- — - - their offer in multiple of amount Rs. 10,000/- as " Bid increase Amount” against the above onewhole proparty. In case bid is placad in the last 5 minutes,
Last Date & time for Submission of Process Compliance Form with EMD amount | On27.12.2019 up to 5.00 p.m. the closing time will automatically get extended for 5 minutes. The bidder wha submit the highest bid amount (not below the reserve price) on closure of
Date and Time of e-Auction 0On 30.12.2019 between 11.00 a.m. to 1.00 p.m. with unlimited extensions of 10 minutes each. e=Auction process shall be declared as successful bidders and a communication to that effect will be issued through electronic mode to their email Alc
Minimum Bid incremental amount is as mentioned above. which shall be subject to approval by the Authorised Officer/Securad Creditor. (10) The Eamest Money Deposit (EMD) of the successful bidders shall
: = : : : o T be retained towards part sale consideration and the EMD of unsuccessiul bidders shall be refunded. The Earnest Money Deposit shall not bear any
aF)ol?cc)urm:(()3 rgr?tarlr!?aﬁtri]gnzgqtssfr?oonggcz’—c'?aéascéniorMana er, Trinagar Branch (Ph-011-27380281) zzi)ordrﬁ\t,v2l'(/)/?/\(/jvlvr:/gvJ ;lljlggﬁ[((cjgillii/aar;gJilgnlgg;sicl)g/?rl:%onnsétii)ézaf/?e\\//:f:é X interest. The successful bidder shall have to deposit 25% of the highest bid price, which is inclusive of earnest money deposited, immediately after the
property ) g : ger, g ¥ P " ) i’ - view.asp acceptance of bid by the Authorised Officer, remaining balance of the bid price on or before 1 5th day or within such extended period as agreed upon in
b) For property ment]oned atsl.no.2 above — The Chief Manager,Green Park (Ph-011-26102973) (!!) https.//.wwv.v..bankeauctlons.com writing betwaen the secured creditors and the proposed purchaser, in case of default in payment by the successful bidder the amount already
¢) For property mentioned atsl. no. 3 & 5 above —The Chief Manager, SAM Branch (Ph-011-23364381) | (iii) https://ibapi.in deposited by the offer shall be liable to be forfeited. (11) The prospective qualified bidders may avail free online training on e-auction from MIS C1 India
d) For property mentioned at sl. no. 4 above — The Senior Manager, Janakpuri Branch (Ph-011- Pvt Ltd. prior to the date of e-auction. (12) The Authorized Officer is not bound to accept the highest offer and the Autharized Officer has the absoluts
25598088) E-mail: zo.del_recovery@allahabadbank.in right to accept or reject any or all offer(s) or adjourn/postponedfcance! the auction without assigning any reason thereof. (13) The bidders are advised
to go through the detailed terms and conditions of e-auction available on the web Portal of Mis C1 India Pvt Ltd. https:/f'www.bankeauctions.com
(HEAD OFFICE: 2, NETAJI SUBHASH ROAD, KOLKATA - 700001) before submitting their bids and taking part in e-auction.
Date: 22.11.2019, Place: New Delhi Authorized Officer, Allahabad Bank Date: 23.11.2019, Place: Lucknow Authorised Officer, Bank of Baroda
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AHARASHTRA FILM, STAGE & CULTU
DEVELOPMENT CORPORATION LTD.

(& Government of Maharashtra Undertaking)
DADASAHEE PHALKE CHITRANAGRI, GOREGADON (E}, MURMBAI - 400 065, IMDIA
Tedephome number; 022 284975440

GLOBAL TENDER

E-TENDER NOTICE NO. 5 OF 2019-2020
EXTENSION

Subject : Extension for selection of concessionaire for
development of Dadasaheb Phalke Chitranagari
(Film City) on design, build, finance, operate and
transfer (DBFOT) basis.

As per the Global Tender Notice and Request for Proposal dated
14.08.2019 the Bid Due Date for the above mentioned Project
was 21.11.2019. Due to bidders' request, the bid due date is
being extended up to 21.02.2020 till 15:00 hrs.

For Further details, please visit www.filmcitymumbai.org
Interested bidders can see the Detailed Brief Tender Motice and
submit the Bid Document on E-tendering portal
hittps://mahatenders.gov.in Sdi-

Managing Director

Branch- Shipra Sun City,
Indirapuram, Ghaziabad, UP 201014
Ph.: 0120- 2652645
Fax: 0120-2651478, MICR 110025139
IFSC CODE: SYNB0008893
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4 BHARAT EKANSH LIMITED
ad. OfF. -H. Mo 116, FIF, Viltage Kotla, Mayur Vihar Phase-L Near Hulkum Singh Dairy, Delhi-11008
CIM:LT4RA0DL1905PLO0204T ), Ph.Mo. 3585TTTI35-16,
Wabsite | www.bharatekansh.com, Email: bharat.ekansh, ltdifigmail com

Notice of EGM, Book Closure & E Voting

MOTICE |8 HEREBY GIVEN THAT 01" EGM OF THE MEMBERS OF BHARAT EKANSH
LIBTED WILL BE HELD Oy MONDAY, 25" NOVEMBER 2019, AT HNO. 116, FIF, VILLAGE
KOTLA MAYUR VIHAR PHASE-1, NEAR HUKUM SINGH DAIRY, DELHE- 110091,
MNotice convening the EGM of the Company has been maded through electronic mode fo the
members who have registered their email ids with the Company and dispatched through cousier fo
the other members in physical mode bo their registered addresses. The notice of the EGM of the
Company inter alia can also be dewnleaded from company's website
waw bharatekanshiimited.com
Mofce is further given that pursuant to saction 81 of the Companies Act 2013 read with rules and
regulation 42 of SEBI {Lisfing obiigation and disclosure requirement) Regutafion, 2015, the
regster of members and share fransier books will remain close from Saturday, 237 November
2019 to Monday, 25 November 2018 (both the days inclusive) for the purpose of Extra Ordinary
General Megling of the Company,
Pursuant b Provisions of section 108 of the Companies Act, 2013 and Rule 20 of Cormpanias
iManagemend and Administraton) Fules, 2014, as amendad by Compareas (Managemend and
Adminestration] Amendment Bules, 20105 (including any statutory modifcation(s), clanfealion(s)
axamplion|s), rm-enackment{s) or subsbitufion(s), thereal for tha fime being in forca), Regulation
44 of Listing Regulations, ik Comparty is providing o its membsars a facity b cas! thair vale on
tha business feers sel farth in the Nabes of EGM by aleclronic means from a place olher than the
Venue of the EGM{"remole e-voling”) using an electranic voling system provided by Canlral
Dapositary Sarvices Limited (CDSL),
The ramabe e-voling faclity shall commence on Tuesday 197 November, 2019 fram 09:004 M.
and ands on Sunday, 24" Novembaer, 2019 at 05:00P M. The remote a-wating shall notbe allowed
beyond the aforesaid date and bree. The cul off date for detarmining the aligibility to vobe by
glectronic means s 157 Mowernber 2019,
The Members ane requested to read the instruclions pertaming o rermaote e-woling as prnted in the
MNotice of the EGM carefully. In case you have any queries of issues regarding e-valing, you may
refer the Frequenily Asked Cuestions ("FAQS") and e-voting manual available at
www,evotingindia com, under help section orwite an email to hefpdask evoting@icdslndia.com
For BHARAT EKAMSH LIMITED
Sdl-
Sunll Kumar
Director

Place - Delhi
Date : 02.11. 2019
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Reqgd. Off .- 108, First Floor Madangir
Village New Delhi, DL-110062
E-mail: mgmrealtor1 2i@gmail.com;
Website: www. mgmreattor.com;
corporate@mgrmrealtor.com
POSTPONEMENT OF BOARD MEETING
Pursuant to provision of the SEBI
(Listing Obligations and Disclosure
Requirements) Regulations, 2015,
notice is hereby given that due to
unavoidable circumstances the
meeting of Board of Directors of the
Company which was re-scheduled
to be held on November 23, 2019
i.&, taday is now postponed and re-
scheduled to be held on Monday,
25th Movember, 2019, inter alia, to
consider and approve un-audited
financial results of the Company for
the Half Year ended on September

30, 2019,
The said Notice may be accessed

on the Company's website at
http-ffwww. mgmrealtor.com and the
websgite of BSE at
hitp2/'www. bseindia. com.

For MGM Realtors Private Limited

SHIV SHANKAR SAH
Place: New Delhi  CHIEF FINANCIAL
Data:23.11.2019 OFFICER
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